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Development of the National Capital 

Region 

1205.  SHRI GURUDAS DAS GUPTA: 
SHRI N.GIRI PRASAD: 

Will the PRIME MINISTER be pelased to 
state: 

(a) whether Government have drawn up a 
time-bound plan for developing the National 
Capital Region in accordance with the 
regional plan policies of reducing the 
population pressure on Delhi; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS AND 
EMPLOYMENT (DR. U. VENKATES-
WARLU): (a) and (b) Yes, Sir. The National 
Capital Region is envisaged to be developed in 
accordance with the policies and programmes 
enunciated in the Regional Plan-2001 for 
National Capital Region which is in force 
since 1989. The Regional Plan is a multi-
sectoral policy framework covering the 
development of regional infrastructure 
components of transportation (both road and 
rail), power and telecommunications as well as 
the development of selected townships outside 
Delhi through extensive land acquisition with 

provision of internal and external services, 
housing and economic activities of industries, 
wholesale trade and commerce. The integrated 
development of townships alongside the 
identified Priority Towns in the NCR sub-
regions of Haryana, Rajasthan and Uttar 
Pradesh with the support of higher order of 
infrastructural facilities is expected to generate 
abundant employment opportunities and 
absorb Delhi-bound potential migrants. 
Consequently, the population pressure in 
Delhi will be reduced and a balanced 
harmonised development of the entire region 
is likely to be achieved. 

The development strategy is backed up by 
an investment programme covering the 
Central and State Sectors. While the State 
sector programmes consist mainly of land 
acquisition and provision of local 
infrastructure for the new townships, the 
programmes under the Central sector include 
the core infrastructure components such as 
improvement of rail network, expansion and 
upgradation of road network, construction of 
expressways, power generation and its 
transmission and distribution and 
telecommunication facilities throughtout the 
region. 

Exploitation of Mukta and Panna Oil-

Gelds by Reliance-Enron consortium 

1206. SHRI ASHOK MITRA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the decision to allow 
exploitation of the Mukta and Panna oilfields 
by the Reliance-Enron Consortium is 
proposed 
to be reviewed; and 

(b) whether a fresh set of guidelines is 
intended to be issued for commercial 
exploitation of oilfields developed by public 
sector undertakings such as the Oil and 
Natural Gas Corporation, entirely at their own 
cost? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI T.R. BAALU): (a) 
No, Sir. 

(b) There is no such proposal under 
consideration of the Government at present. 


